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Heard both sidesi

23 Applicant has not denied in rejoinder the
specific averment of r espondents in their reply
that pursuant to CAT's order dated 83499 in

0A NosM544/98 filed earlier by him)applicant was
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again interviewed, but was not empanelled as JE
because he failed to secure the minimum qualifying

marks for empanelmen tql

S In the result; the OA fails and is
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